
Nature of Case- B.A 

Filing No.- 8348/2020 

Mahendra Prasad Mehta Vs The State of Jharkhand. 

Advocate- Sarju Prasad. 

DEFECTS:- 

9(i) Duly certified t/c of pg 12,13,14 may be filed. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


